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Me morandum submitted by All India
Federation of Diploma Engineers

to Questions

511. SHRI SHANTI TYAGI :
Will the Ministe; ¢f URBAN DEVE-
LOPMENT be pleased to state :

(a) whether it is a fact that the
All India Federation of Diploma
Engineers had recently submitted a
memorandum to the Central Govern-
ment, prayingfor the appointment of
a Technical Commission to go into
the matter relating to their service
conditions etc. ;

(b) if so, what are the
thereof ; and ,

(c) what action Government hav o
taken thereon 7.

THE MINISTER OF STATE IN
THE MINISTRY OF URBAN
DEVELOPMENT (SHRI DALBIR
SINGH) : (2) to (¢) Information is
being collected and will be placed on
the Table of the House.

details

States affected by fioods

SHRT SUBAS MOHANTY |
SHRI N.E. BALARAM :

S12.

Will the Minister of AGRICUL

- TURE be pleased to state :

(a) whether it is a fact that parts
of Bihar, Uttar Pradesh, Andhra
Pradesh, West Bengal, Assam, Kerala
and other North-Eastern States have -
been seriously affected by floods this |
year ;

(b) if so, what are the details ef
the areas affected together with loss
of human life and cattlehead and the
damages caused to property and crops

b

(c) the nature and extent of
Central relief sought fcr by each of
the State Governments ; and

(d) what Central assistance; if
any has been given for flood relief and
for flood prevention and control
measures, State-wise ?



